Annexure B

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insclvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KETHOS TILES PRIVATE LIMITED

RELEVANT PARTICULARS

1 |Name of corporate deblor Kethos Tilas Private Limited

2 | Date of incorporation of corporate debtor | 05.08.2015

3 | Authority under which corporate
deblor is incorporated / registered Registrar of Companies, Ahmedabad

4 | Corporate |dentity No. / Limited Liability
Identification No. of corporate deblor U26833GJ2015PTCO84080

§ | Address of the registered office and Survey No. 111, 112, 119(P), At-Gulab Ni
principal office (if any) of Muvadi, Ahmedabad-Modasa Highway,
corporate deblor Nr. Salatpur €, hokadi, Sabar Kantha-

383215, Taled, Gujarat, India

& | Insclvency commencement date in 12.11.2024 (order received on 13,11 2024)
respect of corporate debtor

7 | Estimated date of closure of insolvency 11.05.2025
resolulion process

g |Name and registrafion number of the Mr. Jigar Tarunkumar Bhatt
insolvency professional acting as intenm Registration Number
resolution professional IBEIPA-001/1P-P-01817/2013-2020/13005

§ | Address and e-mail of the interim 1040, Shilp-Zaveri, Shyamal Cross Roads,
resolution professional, as registered Satellite, Ahmedabad- 380013, Gujarat
with the Board Email Id : jigarb jigarb@gmail com

1010, Shilp-Zaveri, Shyamal Cross Roads,
Satellite, Ahmedabad- 380015, Gujarat

10| Address and e-mail to be used for
correspondence with the interim

resolution profassional Email id : kethos ppirp@gmail.com
11] Last date for submission of claims 27.11.2024
12| Classes of creditors, f any, under NA

clause (b) of sub-section (BA) of
saction 21, ascartained by the inlanm
resolution professional

13| Names of Insolvency Professionals NA
identified fo act as Authorised
Representative of credilors in a class
(Thres names for each class)

14|(a) Relevant Ferms and a) Web link:
(b) Details of authorized representatives hitps:/fibbi.gov.infen'home/downloads
are availabla at b) Not Applicable

Notice is hereby given that the Natonal Company Law Tribunal, Ahmedabad bench has
ordered the commencemen! of a corporate insolvency resclution process of the “Kethos Tiles
Private Limited” as on 12.11.2024 (order received on 13.11.2024) and apponted Intenm
Resolution Professional (IRP) through same order.
The creditors of Kethos Tiles Private Limited are hereby called upon ke submit their claims
with proof on or before 27.11.2024 fo the interim resolution professional at the address
mentioned against entry No. 10,
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin parson, by post or by elecironic means
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No. 13 toact as authorised representative of the class [NA] inForm CA
Submission of false or misleading proofs of ¢claim shall attract penalties.
Jigar Tarunkumar Bhatt
Interim Resolution Professional
In the matter of Kethos Tiles Private Limited
IBBVIPA-001/1P-P-01917/2019-2020/13005
Date * 14.11.2024 AFA: AA1/13005/02/240125/106805

Place ; Ahmedabad AFA valid upto 24.01.2025
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